
29.05.2014           J-  1       FOR PRONOUNCEMENT OF JUDGMENT(APPLT. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1. W.P.(C) 3244/2014 MEENAKSHI COLLEGE OF PHARMACY & SANJAY SHARAWAT
RESEARCH CENTRE L.N. RAO 
VS. ALL INDIA COUNCIL FOR AMITESH KUMAR
TECHNICAL EDUCATION 

2. FAO(OS) 265/2014 TRANS ASIA INDUSTRIES EXPOSITION AMAN LEKHI
PVT. LTD. RAJAT WADHWA
VS. IQBAL CHAND MALHOTRA ASHISH BATRA, HONEY JAIN

3. FAO(OS) 266/2014 TRANS ASIA INDUSTRIES EXPOSITION AMAN LEKHI
PVT. LTD. RAJAT WADHWA
VS. ANU MALHOTRA ASHISH BATRA, HONEY JAIN

COURT NO.2  
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2.15 P.M

1. W.P.(CRL) 1672/2010 SOHAN PAL VINEET CHADHA, SALEEM AHMED
VS. STATE AND ORS. NEERA MALIK

COURT NO. 29  
EXTENSION BLOCK (FIRST FLOOR) 
HON'BLE DR. JUSTICE S. MURALIDHAR

AT 10.30 A.M

1. CRL.A 340/2008 S.K. JAIN H.S. BHULLAR 
VS. UNION OF INDIA & ANR. NAVEEN KR. MATTA



29.05.2014           J-  2       FOR PRONOUNCEMENT OF JUDGMENT(APPLT. JURISDICTION)

COURT NO. 9 
HON'BLE MR. JUSTICE MANMOHAN

1. W.P.(C) 1495/2014 HARSH VARDHAN MALL VISHEN SANJAY RAY
   CM APPL. 3120/2014 VS. UNIVERSITY OF DELHI & ORS. MOHINDER J.S. RUPAL

PREET PAL SINGH

COURT NO. 14 
HON'BLE MR. JUSTICE NAJMI WAZIRI

AT 2.15 P.M

1. CM(M) 1387/2013 SMT. RAMA MEHTA HITENDER KAPUR
VS. DELHI UNION OF JOURNALIST CO- MOHINDER J.S. RUPAL
CO-OP. GROUP HOUSING SOCIETY                                                                              

COURT NO. 15 
HON'BLE MR. JUSTICE V. KAMESWAR RAO

1. W.P.(C) 774/1997 KARAMBIR VINAY SABHARWAL
VS PRESIDING OFFICER, LABOUR NEHA SABHARWAL  
COURT NO. 1 & ORS LATIKA CHAUDHARY

CHANDNI MEHTA

2. W.P.(C) 809/2001 DELHI TRANSPORT CORPORATION LATIKA CHAUDHARY
VS DELHI ADMINISTRATION AND CHANDNI MEHTA
ORS ` VINAY SABHARWAL

NEHA SABHARWAL

COURT NO. 27 
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE V.P. VAISH

AT 2.15 P.M

1. CRL.M.C 3587/2013 B S RANA ARUN BHARDWAJ, 
   CRL.M.A 13097/2013 VS. STATE & ANR. VIKRAM SINGH PANWAR

SHIVAM BATRA
O.P. SAXENA
HEENA SHAH

HIGH COURT OF DELHI                            
28TH MAY, 2014                             REGISTRAR (LISTING)



29.05.2014                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 11  
HON'BLE MR. JUSTICE SANJEEV SACHDEVA

    FOR PRONOUNCEMENT AT 10.30 A.M.

7. O.M.P. 125/2014           UNITY PRATIBHA CONSORTIUM    S S RAY,KAILASH VASDEV, VISHAL 
                              Vs. AIRPORT AUTHORITY OF     PHAL, RAKHI RAY,VIBHAV CULIA, 
                              INDIA AND ANR                ABHINAV VASHISHT, DIGVIJAY RAI,

RISHI CHADHA,ANUJ MALHOTRA,
SUNIL SETHI 

*******  

      COURT NO.16
                           HON'BLE MR. JUSTICE JAYANT NATH

FOR PRONOUNCEMENT OF JUDGMENT AT 2.15 P.M

1.  I.A. 7431/2011        SMT. KAMLESH AGGARWAL & ORS HIMANSHU UPADHYAY,RAMA SHANKAR 
    In CS(OS) 2337/2008        Vs. SMT. VEENA RANI AGGARWAL AND ASSOCIATES,J.P. GUPTA,RAKESH 
             & ORS                      MEHTA

2.  CS(OS) 225/2009           SHRI DINESH CHADHA           NANDINI SAHNI, MOHIT CHOUDHARY, 
          Vs. M/S HOTEL QUEEN ROAD PVT. IMRAAN, DAMINI CHAWLA, NITESH 
             LTD                            JAIN, SUGAM SETH                

3.  EX.P. 52/2012             PROGETTO GRANO S.P.A.        JAYANT MEHTA, NIDHESH GUPTA,
                Vs. SHRI LAL MAHAL LIMITED   O.P.KHAITAN,BHARTI,BADESRA,SANJAY 
                                     JAIN, RACHNA GOLCHHA, VISHRUT RAJ, 
                                    BHARTI,MAHENDRA RANA    
    ********
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